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WRI T PETITION (CIVIL) NO(s). 598 OF 2013

ANEESH D. LAWANDE & ANR Petitioner(s)
VERSUS
STATE OF GOA & ORS Respondent ( s)

(Wth appln(s) for ex-parte stay and office report)

WTH SLP(C) NO 24238 of 2013
(Wth prayer for interimrelief and office report)

Date: 29/07/2013 This Petition was called on for hearing today.

CORAM :
HON BLE THE CH EF JUSTI CE
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR JUSTI CE RANJAN GOGO
For Petitioner(s) M. Huzefa Ahnadi, Sr. Adv. (Mentioned by)

M. Jayant Mohan, Adv.

For Respondent (s)

UPON bei ng nmentioned the Court made the follow ng
ORDER

List tomorrow i.e. 30th July, 2013 in the Mentioning

bef ore an appropriate Bench.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master

Li st



